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LIST SHOWING THE DETAILS OF 17 SENIOR ADVOCATES TO BE EMPANELED IN COMMON FRESH PANEL FOR USE OF 
REGISTRY/SCLSC FOR TWO YEARS FROM 1.2.2010 TO 31.12.2011 
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No. 
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Standing at 
the Bar from 
the date of 
enrolment 

1. Dr. Shyamlha 
Pappu, Sr. 
Advocate, A-16, 
Neeti Bagh, New 
Delhi-110049. 
Res: 26857650, 
26563243 
Ch: 331 New 
Lawyers Chamber, 
Supreme Court of 
India. 
Ch. Tel. 23070080. 

 1960 Karntaka 1969 1971 For Several Years Hindi, 
English.  

 

2. Mr. Vikram Chand 
Mahajan, Sr. 
Advocate,  
Res. No. 47, Friends 
Colon, Mathura 
Road, New Delhi.  
Ph: 26837074, 
9313192568. 
 

 7.8.1959 Punjab and 
Haryana 

12.11.1966 1976 After 1996 English, 
Hindi. 
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3. Justice Rajinder 
Sacher, Sr. 
Advocate, 
A-19, New Friends 
Colony, New Delhi-
110065. 
26847786, 26830194 
9810009644. 

    1986    

4. Mr. Krishna Nand 
Gupta, Sr. Advocate 
307, New Lawyers 
Chamber, M.C. 
Setalvad Block, 
Supreme Court of 
India, New Delhi. 
Ch. No. 23073599 
9312699146, 
9818284346. 

Mr. Neeraj Kumar 
Gupta,  
9818284346 

30.01.1968 Bihar  16.12.1997 1989 A/c. N.A. 
 
At Present State 
of Jharkhand 
Coal India Ltd. 
National 
Fertilizers Ltd. 
Steel Authority of 
India Ltd. Indian 
Oil Corpn. Ltd.  

English, 
Hindi.  

 

5. Mr. Justice R.K. 
Shukla, Sr. 
Advocate 

 1953 U.P.  1990  English, 
Hindi, 
Sanskrit, 
Urdu.  
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6. Mr. Dushyant Dave 
Sr. Advocate, 
Off: No. 43, Prithvi 
Raj Road, New 
Delhi. 
24691807, 24631477 

 7.7.1978 Gujarat 01.8.1986 1993  English, 
Hindi, 
Gujarati. 

 

7. Mr. Shib Shankar 
Sarkar, Sr. Adv. 
A-138, Neeti Bagh, 
New Delhi-110049. 
26560915. 
 
Ch. 100 Lawyers 
Chamber, Supreme 
Court of India, New 
Delhi-110001. 
23385150. 

 1962 West Bengal 1998 1994 Four Years English, 
Bengali.  

 

8. Mr. Mathai M. 
Paikeday, Sr. 
Advocate. 
E-42, Panchsheel 
Park, New Delhi-
110017. 
Tel. 26494241, 
9811257600 

 Nov. 1974 Kerala 1979-1980 1996 1998-1999 English, 
Malyalam, 
Hindi 
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9. Dr. R.G. Padia, 
Sr. Advocate, 
381, NITI Khand-III, 
Indirapuram, 
Ghaziabad. 
Tel. 0120-6498911 
09839054636, 
09415308111, 
09211626556. 
 

 Feb. 1968 U.P. 1991 February, 
1997 

 English, 
Hindi.  

 

10. Mr. A.T.M. 
Rangaramanujam, 
Sr. Advocate.  
Flat No. 13, (4th 
Floor), Supreme 
Enclave, Mayur 
Vihar-I, Delhi-
110091. 
22753323. 
 
Ch. 011, Lawyers 
Chamber, Supreme 
Court of India, New 
Delhi. 
Tel. 23388054, 
9811773349. 
 

 15.1.1962 A.P. 2004 December 
1997 

 English, 
Telgu.  
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11. Mr. Pundit 
Parmanand Katara, 
Sr. Advocate, 
Res/Off. J-Block, H. 
No. 47 (GF), East 
Vinod Nagar, Opp:- 
Mayur Vihar Phase-
II, Delhi-110091. 
Mob: 9312660603, 
9810684374. 

 1975 Delhi 1979 1.5. 2005  English, 
Hindi.  

 

12. Mr. Justice Prabhat 
Chandra Agarwal, 
Sr. Advocate,  
Res: A-92 (FF), 
Sector-27, Noida-
201301. 
Tel: 0120-2548442, 
9818327680. 

 18.1.2005 Delhi October, 2005 October 2005 One Year English, 
Hindi.  

 

13. Mr. Pramod 
Kumar Jain, Sr. 
Advocate, 
76, Supreme 
Enclave, Mayur 
Vihar-I, Delhi. 
Tes: 22794163, 
9415218640. 

 1975 U.P. 1992 December 
2006 

 English, 
Hindi.  
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14. Mr. Madhukar 
Rao, Sr. Advocate, 
17, Lawyers 
Chamber (Old 
Block), Supreme 
Court. 
Mob. 9313308653, 
23382271 

Mr. Parmanand 
Gaur, A.O.R., C.K. 
Daphtary Chamber, 
Tilak Lane, New 
Delhi-110 001. 

September, 
1971 

M.P. 1998 January, 2008  English, 
Hindi, 
Marathi.  

 

15. Mr. J.S. Attri, 
Sr. Advocate, 
25, M.C. Setalvad 
Lawyers Chambers, 
Supreme Court, New 
Delhi-110 001. 
Ph: 23384602, 
23384606, 
9810220918. 

Mr. Bahadur Singh, 
Secretary to Sr. 
Advocate, 25, M.C. 
Setalvad Lawyers 
Chamber, Supreme 
Court. 
98188893520. 

16.11.1982 Himanchal 
Pradesh. 

22.4.1993 14.10.2008  English, 
Hindi.  

 

16. Mr. Neeraj Kumar 
Jain, Sr. Advocate 
169-A, Vinoba Puri, 
Lajpat Nagar-II, New 
Delhi. 
9999858113, 
29839076, 
29834705. 

Mr. Shalender Singh 
Negi, Secretary, 
169-A, Vinoba Puri, 
Lajpat Nagar-II, New 
Delhi. 
9999858113, 
29839076, 29834705. 

25.11.1986 Punjab and 
Haryana. 

15.10.1993 29.5.2009  English, 
Hindi, 
Punjabi.  
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17. Dr. K.P. 
Kylasanatha Pillay, 
Sr. Advocate, 
116, Supreme 
Enclave, Mayur 
Vihar-I, New Delhi-
91 
22755562, 
9871017940. 

Mr. Venayagam 
Balan,  
A.O.R. 
F-276, First Floor, Gali 
No.5, Pandava Nagar, 
Mayur Vihar Ph-I, 
Mob. 9873874363. 
 

22.2.1987 Kerala.  10.9.2005 29.6.2009  English, 
Malayalam.  

 

 


